
145 Written Answers [ 22 AUG. 1990 ] to Questions 146 

 

Birth and death records 

1735. SHRI B. K. HARIPRASAD: Will 
the Minister of HOME AFFAIRS be pleased 
to state; 

(a) whether it is a fact that even today 
reliable birth and death records 

are not available anywhere    in     the 
country; and 

(b) if so, whether such information  would 
be brought out as an impor-i   taut part of 
planning process? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME' AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) and (b) 
Registration of births and deaths in the 
country is governed by the Registration of 
Births and Deaths Act, 1969. However, all 
births and deaths do not get reported. Efforts 
are being made for creating awareness among 
the people for registering births and deaths. A 
number of publicity measures have also been 
introduced in this regard. In view of the 
incomplete coverage of births and deaths 
registration, a scheme called Sample 
Registration System has been initiated by the 
Office of the Registrar General, India which 
provides reliable estimates of births and 
deaths at national  and  sub-national levels. 

ADU pollution drive by Delhi Traffic Police 

1736. SHRI B. K. HARIPRASAD: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether   the   recent   antipollu lion 
drive      against smoke    emitting vehicles by  
Delhi Traffic Police    has reduced  the  
pollution  levels  in    the city; 

(b) what is the ratio of pollution caused 
by the private vehicles and vehicles of PTC, 
MCD, NDMC etc.; 

(e) whether Government have taken any 
action against erring DTC or MCD vehicles, 
if so, what is the number of such cases 
booked; and 

(d) what is the total number of vehicles 
checked so far, and the number of vehicles 
found over polluting? 

J       THE     MINISTER     OF : .SURFACE I   
TRANSPORT   (SHRI K.   P.     UNNI- 


